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576 Koonch and

The Couneil was necordingly ad-
journed by the Vice-President at half
past 11 o’clock, till Wednesday, the
13th instant, at 11 o’clock.

Wednesday, June 13, 1860,
PRESENT :
The Hon'ble Sir Henry Bartle Edwnrd Frere,
No other Momber of the Council was
this day present, and the Council waa

adjourned till Saturday the 1G¢h
instant.

Saturday, June 16, 1860,
PrEsENT :
The Hon'ble 8ir Henry Bartle Edward Frere,

U, B. Harington, Esq., | H. Forbes, Esq.,
and
A. Sconce, Esq.

The Members assembled at the M. et-
ing did not form the quornm required
by Law f.r a Meeting of the Council
for the purpose of making Laws,

The Council was adjourned at half.
past 11 o’cl-ck 1ill Wednesday evening
the 20th instant, at 7 o’clock.

———d |

Wednesday Evening, June 20, 1860.
PreseNt:

The Hon'blo the Chicf Justiee, Vice-President,
in the Chair.

The Hon'ble Sir 1. B,

K. Frere, .

Light Hon'ble J. Wil-

I1. Forbes Fsq.,

A. Sconce, Liyq.,
and

Hon’ble Sir M, L.

ton
IL. B, ’IIarington, Bsgq,, Wells.

INCOME TAX.

Tone CLERK presented to tho
Council the following Petitions : -
A Petition of Native Inhabitants of
juy concerning the Bill  for
isyiging Duties on profits arising {rom

LEGISLATIVE COUNCITL.

Culpee Bill. 676

Propertios, Professions, Trades, and
Offices.”

A Petition of Proprietors of per
manently settled estates in Bengal
Pcl]lmr, and Orissa againgt the sam®
3ill,

A Petition of Inhabitants of Patnd
against the same Bill.

A Petition of Zemindars of Shahd:
bad, against the same Bill )

A Petition of Malharajah Mohlﬁ"l"
Bux 8ingh Bahadoor, of Shahabnt
against the same Bill, #

A Petition of Maharajah Moheﬂ‘,‘“ﬂ
Sing Buhadoor, of Tirho.t, concernivs
the same Bill. .

A Petition of Rajah Puhladh Sei
Proprietor of the Raj of Ramnagi!
Purgunuah Bujhoon Surkar Chump®
run, concerning the same Bill. |

A Petition of Ram Coomar Sing™
[ of Shahabad, against the sane B{"'l

A DPetition of Ramessur Bux Sing!
of Shahabad, against the same Bill 1

A Petition of Mothoorah PC”““;
Parrey, of Shadabad, against the s8
same Bill, {0

A Petition of Syad Shumsher A%
and others, of Tirhoot, concerning **
same Bill. od

A DPetition of certain Residents ac
Inbabitants of 'Lipperah, eml’loy“
under Government, against the 8%
Bill. -

Mr. Wilson moved that the 800
Petitions be printed.

Agrecd to.

PARSEES.
vebis

Tue CLERK also presented 8 ]'|,eotr-

tion from Modeo Roostumjee K

iy
shedjee and others of Surat, concel"{,‘:y%
the Petition of the Parsces of Bﬁ“ﬂnw
submitting the draft of a Code ol
for the Parsee (ommunity. {hat
Stk BARTLE FRERE moved
the Petition bo printod.

KOONCII AND CALPEE.

he

Mg, IARINGTON ;)r(‘sﬂl}t“":l fan

Report of the Select Utnnml“bﬁm

the Bill “to remove the Per Ylll,louny

of Kooneh and Calpee, in Zillab {I:,;cl‘"l
from the operution of the G¢

Regulutions,”





